Annexure-2

Name of the corporate debtor: EN POWER SOLUTIONS PVT. LTD. ;

Date of commencement of liquidation: 12" Oct 2022 (Order Recd via email from RP on 5™ April 2023);

List of stakeholders as on: 09" June 2023

List of operational creditors (Government Dues)

(Amount in %)
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